69 Written Answers

News item ‘When Justice becomes
Casualty’

1483. SHRI N. K. P. SALVE:

SHRI SWAMI DINESH
CHANDRA.;

SHRI MURLIDHAR CHAN-
DRAKANT BHANDARE:

Will the Minister of HOME
AFFAIRS be pleased to state;

(a) whether Government’s atten-
tion has been drawn to the news itemg
published in the ‘Indian Express’ of
December 20, 1981 under the caption
‘When Justice becomes casualty’: and

(b) if so, what action Government
propode to take to remedy the situa-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P
VENKATASUBBAIAH): (a) The
new item captioneq ‘When Justice
becomes casualty’ does not appear
in the ‘TIndian Express’ of December,
20, 1981 (Delhi Edition),

(b) Does not arise.
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